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ment goes int'() liquidation, those pro-
perties and assets could be easilY 
attached? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRI T. 
ANJIAH): (a) to (c). The requisite 
information is being collected and will 
be laid on the Table of the House. 
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Ad-Hoc Allopathic Doctors In Delhi 
Administration 

4612. SHRI ANANDA PA'l'HAK: 
Will the Minister of HEALTH be pleas-
ed to stale: 

(a) whether it is a fact that more 
than 80 per cent of allopathic doctors 
employed in dispensaries under the 
Delhi Administration are on ad hoc 
basis although they have put in seve-
ral years of service; 

(b) if so, the reasons therefor; and 

(c) the steps contemplated in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH (SHRI NIHAR 
RANJAN LASKAR): (a) No. How-
ever, Delhi Administration have report-
ed that about 69 per cent of the doc-
tors in allopathic dispensarieos are ad-
hoc and have put in 3-8 years of ser-
vice. 

(b) and (c). All the posts under the 
Delhi Administration to be filled up 
by appointing Junior Class I Officers 
of tlbe Central Health Service are re-
quired to be filled through the U.P.S.C. 
The Commission has been holding an-
nual examiniation for recruitment of 
medical officers. On the basis of lists 
of selected candidates, received from 
time to time from the U.P .S.C. and 
those who actually join after offers 
are made, the personnel appointed in 
an ad hoc manner are to be replaced. 
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